FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR

(Under regulation 36A(1) of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)

SL. RELEVANT PARTICULARS
1. | Name of the corporate debtor along with Name: Gargo Motors Limited
PAN & CIN/ LLP No. PAN: AABCG9299F
CIN: U50101AS1997PLC005081
2. | Address of the registered office A. T. Road, Hijuguri, Tinsukia-
786125, Assam
3. | URL of website No website is maintained by CD
4. | Details of place where majority of fixed No fixed assets
assets are located
5. | Installed capacity of main products/ N/A
services
6. | Quantity and value of main products/ N/A
services sold in last financial year
7. | Number of employees/ workmen NIL
8. | Further details including last available - The details can be obtained upon

financial statements (with schedules) of request at email id:

two years, lists of creditors are available at | cirp.gargomotors@gmail.com and
URIL: may also mark the registered email
id: iip.jyotiashok(@gmail.com.

9. | Eligibility for resolution applicants under
section 25(2)(h) of the Code is available at

.Detailed information on eligibility
criteria should be obtained upon

URL: request at
cirp.gargomotors@gmail.com
10. | Last date for receipt of expression of 21.11.2026
interest
11. | Date of issue of provisional list of 02.12.2026
prospective resolution applicants
12. | Last date for submission of objections to 07.12.2026
provisional list
13. | Date of issue of final list of prospective 17.12.2026
resolution applicants
14.| Date of issue of information memorandum,
evaluation matrix and request for 22.12.2026
resolution plans to prospective resolution
applicants
15. | Last date for submission of resolution 21.01.2027
plans
16. | Process email id to submit Expression of cirp.gargomotors@gmail.com
Interest

O — 1y Resolution Professional of Gargo Motors Limited
3 /sl ona \Reg tration No.- IBBI/IPA-001/IP-P01763/2019-2020/12755
Q65 3 Saraswati Palace, House No. 4/5, Dr. B. C. Das Lane,

. F. A. Road, Kumar Para, Guwahati-781001, Assam
e ~/ Email ID: jip.jyotiashok@gmail.com
— Mobile: 94350-47557

Date: 05.11.2026
Place: Guwahati
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SC agrees to hear DMK leader’s plea
challenging rejection of election petition

NEW DELHI, NOV 6: The
Supreme Court on Friday
agreed to hear a plea filed
by DMK leader K R
Periyakaruppan
challenging the victory of
TVK candidate R Seenivasa
Sethupathi by one vote in
the Tamil Nadu Assembly
elections held in April.

A bench of Justices
Vikram Nath and Aparesh
Kumar Singh admitted the
appeal filed by
Periyakaruppan, who
challenged a Madras High
Court order that rejected
his election petition against
Sethupathi's victory, for

hearing.
The top court asked the
respondents, including

Sethupathi, to file counter
affidavits within six weeks.
It directed that in the
meantime, all relevant
records relating to the
election shall remain intact.

Senior advocate Amit
Anand Tiwari, appearing
for the DMK leader, said
that election results were
declared on May 4, which
showed Periyakaruppan
lost by a margin of one
vote. The high court on
September 28 rejected
Periyakaruppan's election
petition. Sethupathi
secured 83,375 votes in the
Tirupattur Assembly
constituency in the
elections held on April 23,
one more than

Periyakaruppan's tally of
83,374.

“The high court has
rejected the appellant's
election petition at the
threshold. It is respectfully
submitted that the single
judge has committed a grave
error by testing the election
petition on proof rather
than on pleadings, without
considering the crucial
facts,” Periyakaruppan said
in his pleafiled in the apex
court. The plea said the
high court had allowed the
application filed by
Sethupathi and rejected the
election petition at the
threshold, without a trial. It
said that in the election
petition, Periyakaruppan

had contended that 306
postal ballots were
rejected.

“In the present case, the
margin was one vote, and
the rejected postal ballots
were 306. It is the
appellant's specific case in
the election petition that
the Returning Officer-185,
instead of re-verifying the
validity of the ground on
which each of the 306 postal
ballots had been rejected,

merely recounted the
rejected ballots
mechanically,” the plea

said. It added that the purity
of the electoral process
requires that every vote
lawfully cast be counted.
(PTI)

MSRTCpushesNCMCsmart
carddeadlineforwomen
commuterstoJanuary 1

MUMBAI, NOV 6:In arelief for women commuters,
Maharashtra Transport Minister Pratap Sarnaik on
Friday extended the deadline for obtaining mandatory
National Common Mobility Card (NCMC) smart cards to
avail of bus fare concessions until January 1, 2027.

Sarnaik, who heads the Maharashtra State Road
Transport Corporation (MSRTC), said women passengers
can continue to avail discounted fares on state-run buses
without a smart card till December 31, 2026.

Earlier this year, the MSRTC initiated the
distribution of NCMC smart cards to make travel
concessions more accessible and transparent, and made
them mandatory for women and senior citizens from
October 1.

The minister said that the decision to extend the
deadline was taken after considering requests and
suggestions from various social organisations, public
representatives, political leaders and ministers.

Around 1.1 crore cards have been issued and
distributed so far. However, the corporation found that
the registration process for many women in rural areas
was incomplete, he said.

A registration drive will be conducted with the
cooperation of local public representatives, passenger
organisations and gram panchayat officials, and the
MSRTC has set a target of completing 100 per cent
registration by December 31, Sarnaik said.

MSRTC is one of the largest state-owned public
transport undertakings in the country with a fleet of
15,000 buses that transport around 55 lakh passengers
every day. (PTI)

Two killed as overhead
water tanks collapse at
sugar factory in Gujarat

Uttarakhand trekkingtragedy:
Onemore body recovered,
death toll rises toseven

UTTARKASHI, NOV 6: The body of one more trekker
who went missing along the Kedartal trek route in
Uttarkashi district eight days ago was recovered on
Friday, taking the number of bodies retrieved so far to
seven with one person still missing, officials said.

A joint search and rescue operation by the State
Disaster Response Force (SDRF) and the Nehru Institute
of Mountaineering (NIM) is underway in the Kedartal
trek region in Uttarakhand to trace trekkers and support
staff who went missing following heavy snowfall and
adverse weather conditions. Acting on information
received through a satellite phone, the joint SDRF-NIM
team searched areas where the missing persons were
believed to be located. Three bodies of men buried
under snow following an avalanche were recovered from
different locations during the operation. Two bodies
were recovered on Thursday and one on Friday, officials
said. The rescue team transported the bodies to the base
camp, from where they were airlifted to the Matli helipad
in Uttarkashi. They were subsequently taken to the
district hospital. Four bodies, including those of two men
and two women, had been recovered during earlier
phases of the search operation. With the recovery of
three more bodies, the death toll has risen to seven,
comprising five men and two women. A 10-member team
of the SDRF and NIM has been conducting the search
operation at Kedarkhadak amid difficult terrain and
challenging weather conditions. Officials said 10 to 12
feet of snow had accumulated in the area following the
avalanche, hampering rescue efforts. On October 27, a
group of 13 people, comprising seven trekkers and six
support staff, set out from Gangotri for the Kedartal trek.
They were scheduled to return on October 29, but
adverse weather conditions, including snowfall and
glacier formation, blocked the route, preventing their
return. Subsequently, on October 30, the trekking agency
dispatched a team of porters and guides, who managed to
clear a path for about six km. The District Emergency
Operations Centre had informed on Saturday that four
people had been found safe, while eight were stranded
beyond Bhojkhadak following an avalanche. (PTI)

TAPI (GUJARAT), NOV 6:
Two persons were killed
after two overhead water
tanks, each with a capacity
0f 50,000 litres, collapsed on
them at a sugar factory in
Gujarat'sTapidistrict,police
said on Friday. The incident
occurred on Thursday
evening at the Copper
Cooperative Sugarfactoryin
the Dadariya area of Valod
taluka, Vyara division
Deputy Superintendent of
Police P G Narwade said.

one containing cold and the
other hot water, suddenly
collapsed, trapping the
victims, Arun Patel (55) and
Dharmesh Patel (35), he said.
The duo, both residents of
Tapi district, died on the
spot, the official said. A case
of accidental death was
registered, and the forensics
team was also roped in to
inspect the site. Further
investigation is underway to
determine the structural
stability of the tanks, he

The Prodhan,Bamunpara
Gram Panchayet Invited e-
Tender vide e-NIT NO. 01 &
02 /Bamun/2026-27 Dated:-
06/11/2026 .Bid Submission
closing (online) on 19/11/2026
upto 6:00.Details available at
www.wbtender.gov.in or G.P

Office Notice Board
Sd/-, Pradhan
Bamunpara Gram Panchyat

EASTERN RAILWAY

CORRIGENDUM
Corrigendum to Bid No: GEM/2026/
B/8206342 dated 27.10.2026
published earlier by Dy. Chief
Electrical Engineer (W)/E.
Railway/Liluah, the Bid End date will
be Extended to 18.11.2026 at 15.00
hrs. and Bid open on 19.11.2026 at
15.00 hrs. All others terms and
conditions of the above tender will
remain unchanged.

(MISC-260/2026-27)
Tender Notices are also available at Website
www.er.indianrailways.gov.in / www.ireps.gov.in

Follow us at : B @EasternRailway
Q @easternrailwayheadquarter

Two overhead water tanks,

3frea SieEist S o« Indian Overseas Bank

B! I BT e Wit v Good people to grow with

NAGAON BRANCH; Moulana Azar Road, Bara Bazar, Nagaon District,
Assam - 782001. Email : iob1291@iob.in

POSSESSION NOTICE

(For Immovable Property) [Rule 8(1)]

Whereas the undersigned being the Authorised Officer of the Indian Overseas Bank,
Nagaon Branch, Maulana Azad Road, Bara Bazar, Nagaon District, Assam-782001,
under the Securitisation and Reconstruction of Financial Assets and Enforcement of
Security Interest Act. 2002 and in exercise of powers conferred under section 13(12)
read with rule 3 of the Security Interest (Enforcement) Rules, 2002 issued a demand
notice dated 15.07.2026 calling upon the borrowers / mortgagors / guarantors
M/s Vishal Drug Distributors of MD Road, Near Nokia Care Centre Shoppers Plaza,
Nagaon, Assam, Pin-782001, Mr. Gopal Ghosh, Vill- Chokitup. PO Chotahaibor,
Nagaon, Assam, Pin-782001, (hereinafter referred as 'borrowers') Mr. Sankar
Ghosh, Chokitup Natun Basti, Chotahaibor, Nagaon, Natun Basti Road, Nagaon,
Assam, Pin-782001 (hereinafter referred as Guarantors) to repay the amount
mentioned in the notice being Rs.42,55,103.98/- (Forty Two Lakhs Fifty Five
Thousand One Hundred Three and paise ninety eight only) as on 30.06.2026 with
further interest at contractual rates and rests, charges etc till date of realization within
60 days from the date of receipt of the said notice.
(1) The borrowers having failed to repay the amount, notice is hereby given to the
borrowers and the public in general that the undersigned has taken possession of the
property described herein below in exercise of powers conferred on him/her under
Section 13(4) of the said Act read with Rule 8 of the said Rules on this 05th day of
November the year 2026.
(2) The borrowers in particular and the public in general are hereby cautioned not to
deal with the property and any dealings with the property will be subject to the charge
of Indian Overseas Bank for an amount of Rs.42,55,103.98/- (Forty Two Lakhs Fifty
Five Thousand One Hundred Three and paise ninety eight only) as on 30.06.2026
with interest thereon at contractual rates & rests as agreed, charges etc., from the
aforesaid date mentioned in the demand notice till date of payment less repayments, if
any, made after issuance of Demand Notice. The dues payable as on the date of taking
possession is Rs.44,26,826.98/- payable with further interest at contractual rates &
rests, charges etc., till date of payment.
(3) The borrowers attention is invited to provisions of Sub-section(8) of the Section 13
ofthe Act, in respect of time available to them, to redeem the secured assets.
Description of the Inmovable Property
All that piece and parcel of land measuring 01 (one) Katha together with all easements
and appurtenances attached thereto and the Assam type (A.T) residential house
standing thereon situated at Rev, Village: Chokitup Natun Basti, Chhota Haibor,
Mouza: Biz Sahar, PO Chhota Haibor, P.S Sadar, District: Nagaon, Assam-782003
covered by Dag No.59, Periodic Patta No.110 within jurisdiction of Nagaon
Development Authority (NDA) standing in the name of Mr. Gopal Ghosh, S/o Late
Anil Ghosh.
Bounded as under:
North: Babu;
East: Road and Minati Barman;
Date: 05.11.2026
Place: Guwahati

added. (PTI)

South: Gopal Barman;
West: Hera Barman;
Authorised Officer
Indian Overseas Bank

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
GARGO MOTORS LIMITED

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board
of India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS
.| Name of the Corporate Debtor | Gargo Motors Limited

along with PAN/CIN/LLP No.  |CIN: U50101AS1997PLC005081 | PAN: AABCG9299F
2.|Address of the registered office | A. T. Road, Hijuguri, Tinsukia-786125, Assam
3.| URL of website No website is maintained by CD
4.  Details of place where majority | No fixed assets

of fixed assets are located

.| Installed capacity of main
products/ services

.| Quantity & value of main products/
services sold in last financial year

o

N/A

=y

N/A

=

NIL

The details can be obtained upon request at
email id: cirp.gargomotors@gmail.com and
may also mark the registered email id:
iip.jyotiashok@gmail.com.

.| Number of employees/ workmen

.| Further details including last available
financial statements (with schedules)
of two years, lists of creditors, relevant
dates for subsequent events of the
process are available at:

.| Eligibility for resolution applicants
under section 25(2)(h) of the
Code is available at
Last date for receipt of expression

| of interest

.| Date of issue of provisional list of
prospective resolution applicants
Last date for submission of

|objections to provisional st
Date of issue of final list of
prospective resolution applicants

.| Date of issue of information

memorandum, evaluation matrix

and request for resolution plan to
prospective resolution applicants

Last date for submission of

resolution plans

, Process email id to submit
Expression of Interest

oo

©

Detailed information on eligibility criteria
should be obtained upon request at
cirp.gargomotors@gmail.com

21.11.2026

=

02.12.2026

S

07.12.2026

™

17.12.2026

=

22.12.2026

>

21.01.2027

>

cirp.gargomotors@gmail.com

Sd/-

Ashok Kumar Agarwala

Resolution Professional of Gargo Motors Limited
Registration No.: IBBI/IPA-001/IP-P01763/2019-2020/12755
Saraswati Palace, House No. 4/5, Dr. B. C. Das Lane,

F. A. Road, Kumar Para, Guwahati-781001, Assam

Email ID: iip.jyotiashok@gmail.com | Mobile: 94350-47557

Date : 05.11.2026
Place: Guwahati

Cabdriverkillswife, sixmembers of herfamily

Relatives mourn after a cab driver allegedly murdered seven members of his wife's
family at Rajajinagar; in Bengaluru—PTI

BENGALURU, NOV 6:Ina
shocking incident, a cab
driver allegedly murdered
seven members of his wife's
family, including a seven-
year-old boy, over domestic
disputes in the city, with
police suspecting that the
killings took place over the
last 15 to 20 days, officials
said on Friday.

The accused, identified
as Indusekar alias Sekar,
allegedly committed the
murders at his house in the
Rajajinagar police station
limits and disposed of the
bodies at different locations
across Karnataka.

The accused has been
taken into police custody
and is being questioned
about the locations where
the bodies were disposed of.

The police have
recovered the boy's body
following an extensive
search near Nandi Hills and
launched a search for the
remaining six.

"This was not some stray
incident. It was an act
carried out by an individual
who appears to have
meticulously planned the
murders of his own
relatives,”" Home Minister
Priyvank Kharge told

reporters. The reasons
behind the killings were yet
to be fully established, he
said.

Bengaluru Police
Commissioner Seemant
Kumar Singh said a missing-
person complaint was
registered at Srirampura
police station on November
3, following which the
investigation revealed the
alleged murders. The case
was subsequently
converted into a murder
case and registered at
Rajajinagar police station.

According to the police,
the seven victims were
identified as Sunita, the
accused's wife; Rupavathi,
his mother-in-law;
Shivakumar and Shankar,
his brothers-in-law; Divya
and Nalini, the wives of
Shivakumar and Shankar
respectively; and
Shivakumar and Divya's
seven-year-old son Puneeth.

"According to the
accused's statement, he had
murdered seven of his
relatives, including his
wife," Singh said.

Only one body had been
recovered so far, and efforts
were underway to trace the
remaining six. Special

police teams have been
formed and dispatched to
various places based on
information provided by
him, he added.

Singh said the Joint
Commissioner of Police and
the North Division Deputy
Commissioner of Police
were personally
supervising the
investigation. The murders
allegedly took place at the
accused'sresidence in the
Rajajinagar police station
limits over the last 15 to 20
days. The exact timeline of
the killings was yet to be
established, he said.

According to police
sources, Sekar allegedly
murdered his wife Sunita
first, using a grinding stone,
and disposed of her body
near Nandi Hills in
Chikkaballapur district. He
subsequently switched off
her mobile phone and
allegedly told neighbours
that she had gone on a trip to

avoid suspicion.
The following day, he
allegedly invited

Shivakumar and Shankar to
his house for a party and
killed them. He
subsequently murdered
Divya and Nalini,

Rupavathi and Puneeth,
sources said.

The alleged murders
came to light after Nalini's
mother lodged a missing-
person complaint at
Srirampurapolicestationon
November 3. During the

investigation, police
uncovered the multiple
killings and arrested
Shekhar.

Police sources said the
accused allegedly used
chemicals to clean the
house and remove
bloodstains after the
killings. The police have
seized the car allegedly used
to transport the bodies and
the grinding stone
suspected to have been used
in the murders.

The accused had
allegedly disposed of
bodies at different
locations, including Nandi
Hills and Charmadi Ghat in
coastal Karnataka.

Kharge said
preliminary investigation
suggested that the accused
had not been treating his
family members properly
and that his mental state
required examination.
However, he cautioned
against concluding the
motive or his mental
condition at this stage.

"Whether it was related
to property or whether he
was mentally unwell is yet
to be established. He has
reportedly claimed that he
was somewhat depressed
because of problems within
his family. But we don't
know. Let us not jump to
conclusions," the home
minister said.

He further said the
accused had allegedly
targeted his wife's family
and Dbrainwashed his
daughter into assisting him
in disposing of the bodies.
The daughter was very
young, possibly around 17
or 18 years, and her alleged
role was also being
investigated, he said. (PTI)

‘Enfire UP my brother, nephew’: Adifyanath
slams previous govis over ‘nepotism’in jobs

LUCKNOW, NOV 6: Uttar
Pradesh Chief Minister
Yogi Adityanath on Friday
said the whole state was his
“bhai” and “bhatija” when
it came torecruitment, as he
slammed previous regimes
from 2003 to 2017 for
“nepotism” in government

A[‘i“ﬂ!lui]iilxﬂ!ﬁ‘ ia;l"ai’
Pradhan, Balgona Gram Panchyat
invited e-Tender, Vide e-NIT No
-06 & 07 /BGP/2026 - 27, Dated
05/11/2026. Last date of bid
submission ( online) 16/11/2026
upto 05 :00 P.M. Date of opening
tender on 19/11/2026 at 11: 00
A.M.Details  available at
www.tender. wb.gov.in or office

notice board.
Sd/-, Pradhan
Balgona Gram Panchyat

Government of West Bengal

e-Tender Corrigendum Notice of

e-NIT- 04/BCWTD/JGM/2026-27
P.O-cum-D.W.O, B.C.W & TD, Jhargram
Tender Reference Number : 04/
BCWTD/JGM/2026-27. Work Type
. Construction of Cement Con-
crete road at different places of
Binpur-1l Dev. Block (03 Nos). End
Date & Time of Submission upto :
21-Nov-2026 upto 05:00 PM.
Details may be seen on website :
http://tenders.wb.gov.in

jobs.

The 2003 to 2017 period
saw BSP chief Mayawati,
Samajwadi Party founder
Mulayam Singh Yadav and
its current president
Akhilesh Yadav taking
turns as the chief minister
of Uttar Pradesh.

Adityanath became the
chief minister in 2017 when
the BJP stormed to power in
the state. Addressing a
ceremony to distribute
appointment letters to 4,543
newly selected sub-
inspectors of Uttar Pradesh
Police, the chief minister
said therecruitment process
under the present
government was
transparent and merit-
based. “Now there will be no
'bhai-bhatijavaad'
(nepotism). The state’s
entire population of 25 croe
comes within this category
of brothers and nephews. I
will treat all those 25 crore

people as our brothers and
nephews. That is why there
isno discrimination in the
appointment process,”
Adityanath said.

Without naming any
political party or leader, the
chiefminister alleged that
recruitment under previous
governments had been
marred by irregularities,
with appointments
sometimes going to people
other than those who
applied or appeared for the
examinations. “Between
2003 and 2017, several such
appointments were made in
which the applicant was
someone else, and the
appointment letter was
given to someone else.
Many such cases are still
pending in courts,” he

claimed. Expressing
concern over the
possibility of courts

eventually cancelling such
appointments, Adityanath

said those responsible for
playing with the lives of
young people should face
stringent consequences.

“If a decision is taken
that the entire property of
the dishonest people who
played with the lives of the
youth at that time will be
confiscated, I would be very
happy,” he said.

The chief minister
added that the recruitment
system had been changed in
2017 to ensure transparency
and fairness, and that his
government recruited 2.26
lakh police officers and
personnel over the past
nine-and-a-half years.

He said the government
had completed more than
9.5lakh recruitments across
departments during the
same period, claiming that
this figure was more than
double the number of
appointments made in the
preceding 14 years. (PTI)

Branch Office: ICICI Bank Limited, 1st Floor, Shanti Complex, G.S Road. Bhangagarh.
0 ICICI Bank | Assam, Guwahati- 781005

PUBLIC NOTICE-TENDER CUM E-AUCTION FOR SALE OF SECURED ASSET

(Enforcement) Rules, 2002.

described immovable property mortgaged

See proviso to Rule 8(6)
Notice for sale of immovable asset(s)

E-Auction Sale Notice for the sale of immovable asset(s) under the Securitisation and Reconstruction of Financial
Assets and Enforcement of Security Interest Act, 2002 read with proviso to Rule 8 (6) of the Security Interest

This notice is hereby given to the public in general and in particular to the Borrower(s) and Guarantor(s) that the below

7 charged to the Secured Creditor, the Physical possession of which has been
taken by the Authorised Officer of ICICI Bank Limited will be sold on 'As is where is', 'As is what is' and 'Whatever there is'
as per the brief particulars given hereunder;

Sd/-PO-cum-DWO ar 5 Name o(f y Detuiljs of the Amount R%sgrve D_Ig_lte unfd _Pute 8;
No. orrower(s Secured asset(s) i rice ime of ime o
BCW&TD, Jhargram Co-Borrowers/ with known( ) Outstanding Earnest | Property |E-Auction
Memo No.: 147(3)/Advt/IDICO/JGM Guarantors/ encumbrances, if any Money |Inspection
Date: 06.11.2026 Loan Account No. Deposit
Toraer G (A) (B) © (©) (E) (F) (G)
ender Notice 1. [ Mr Debojit Deb Unit On The First Floor,dag No. 514, K.P. Rs. Rs. |December|December
BIRSINGHA DEVELOPMENT (Borrower) Kalpana | Patta No. 256, Revenue Village Dispur 17,01,535/- | 34,50, | 02,2026 | 16,2026
AUTHORITY Deb (Co-Borrower) Gaon, Mouza Beltola, Dispur Revenue Ason 000/- From Froms
. . — TBGUWO00006826597, | Circle, District Kamrup (Metro), Assam. Sept., Rs. |01:00 P.M.|10:30 AM.
Nine no's tender is hereby invited LBGUW00006833163, | Admeasuring An Area of Admeasuring An | 24,2026 | 35 To | Onwards
under tender notice no. - BSDA LBGUWO00006983398 |Area of 750 Sqft. 000/~ |04:00 P.M.
GHATAL/NIT-36/2026-27 dated

05.11.2026 of Tender ID
2026_BSDA_5084032_1 to
2026_BSDA_5084032_8
Bid submission start date and time
05.11.2026 from 18:55 onwards &
closing date and time of bid submission
-20-11-2026 up to 18:55.
For more details please visit the
website:-
https://iwww.tenders.wb.gov.in.

sd/-

Executive Officer & Member Secretary
Birsingha Dvelopment Authority
Ghatal. PaschimMedinipur
&

Sub-Divisional Officer
Ghatal, PaschimMedinipur

Date: November 07, 2026
Qace: Guwahati (Assam)

The online auction will take place on the website (URL Link-https:/BidDeal.in) of e-auction agency ValueTrust Capital
Services Private Limited. The Mortgagors/ noticee are given a last chance to pay the total dues with further interest till
December 15, 2026 before 05:00 P.M. failing which, these secured assets will be sold as per schedule.
The Prospective Bidder(s) must submit the Earnest Money Deposit (EMD) Demand Draft (DD) (Refer Column E) at ICICI
Bank Limited, 1st Floor, Shanti Complex, G.S Road. Bhangagarh. Assam, Guwahati- 781005 on or before December 15,
2026 before 05:00 P.M. and thereafter they need to submit their offer through the above mentioned website only on or
before December 15, 2026 before 05:00 P.M. along with scan image of Bank acknowledged DD towards proof of payment
of EMD. Kindly note, in case prospective bidder(s) are unable to submit their offer through the website then signed copy of
tender documents may be submitted at ICICI Bank Limited, 1st Floor, Shanti Complex, G.S Road. Bhangagarh. Assam,
Guwahati- 781005 on or before December 15, 2026 before 05:00 P.M. Earnest Money Deposit DD/PO should be from a
Nationalised/ Scheduled Bank in favour of “ICICI Bank Limited” payable at Guwahati.
For any further clarifications with regards to inspection, terms and conditions of the e-auction or submission of tenders,
kindly contact ICICI Bank Limited on 9178466711.
The Authorised Officer reserves the right to reject any or all the bids without furnishing any further reasons.
For detailed terms and conditions of the sale, please visit www.icicibank.com/n4p4s

Authorized Officer
ICICI Bank Limited,/
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In reference to approval by Governing Council of District Mineral Foundation Trust for
|supply of Hemoglobinometers and BP Machines for Frontline Health Workers dtd 13/10/
2026 under the initiative of Project MAMATA in Charaideo District.
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E. 853141/Flood Damage/T/2026-27/03

NOTICE INVITING e-TENDER

The Director, Directorate of Archaeology, Assam, Ambari, Guwahati-01 on behalf of the
Governor of Assam, invites e-tenders in two bid system (Technical & Financial) from approved
and eligible Contractors of Class-1 (A, B, C) and Class-II registered with A.P.W.D./C.P.W.D./
Govt. Deptt./Central Govt. Deptt./ State undertaking having experience of similar nature of
works for the following works. Details of the bid may be seen at e-procurement portal https:/
assamtenders.gov.in and also in the office of the undersigned during office hours. In the event
of any unscheduled holiday/holidays, same time on the next working day shall be taken in to
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account.
Name of Location Value of works. | Earnest money | Tender Time of
Scheme/work (approx.) Processing | completion
Fee
@2% @0.02%
(In Rs.) (In Rs.) (InRs.)
Protection, Flood damage Rs. 21,00,000/- |Rs. 42,000/- |Rs. 420/- |60 Days

Restoration and
Conservation of 7

Preservation and
Development of

Archaeological |no.s of

Sites and Archaeological
Monuments of | Sites of Sivasagar
Assam under and

SOPD-G for the |Charaideo

year 2026-27 District
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1. The Earnest Money will be 2% on the total value of works and to be paid online.

2. For tenders with estimated values of upto Rs. 50.00 cr.,

0.02% of on estimated value

rounded off to its nearest 10s/100s/1000s with an upper limit of Rs.20,000.00 is to be

collected as Tender Processing Fee.
Note:

Sl | Description Start Date

End Date

Tender Published 07-11-2026 from 10.00 hrs.

Tender Download 07-11-2025 from 10.00 hrs.

Pre-Bid Meeting 12-11-2026 at 12.00 hrs.

Bid Submission 07-11-2026 from 12.00 hrs.

30-11-2026 upto 12.00 hrs.

N |W[N| =

Technical Bid Opening 30-11-2026 from 15.00 hrs.

B ¢ &G 2-GRA IS ¢ iip jyotiashok @ gmail.com | AR ¢ 589¢0-89¢ ¢

Director-in-Charge

Directorate of Archaeology, Assam

DIPR/C/JMB/662/7-Nov-26

Ambari, Guwahati-01

Last date and time of submission

19-11-2026 up to 2:00 PM

Date and time of opening of quotations

19-11-2026 at 3:00 PM

Venue of opening

Office of the District Commissioner, Charaideo
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2.

4. Eligibility Criteria
The bidder must:

Terms and Conditions

. Submission of Quotation

. Opening and Evaluation

7. Up-to-date GST return and Income Tax return shall be submitted along with the quotation.
C. Prices and Taxes
1

3.
D. Award of Supply Order
1. The procuring committee may place a supply order on the successful bidder(s). The quantity

. Delivery, Inspection and Warranty
. Delivery period: Within 15 days from the date of the supply order, at the District Health

Payment

G. General
1.

all relevant annexures during office hours for a fees of Rs 200/- (Rupees two hundred only)

DIPR/C/JMB/658/7-Nov-26

be a legally constituted entity (proprietorship, partnership, company, society or NGO) with
valid registration under the applicable law, or an individual with valid identity and tax
registration;

possess a valid GST Registration, PAN, and where applicable, Trade Licence / Udyam
Registration;
have filed GST returns and Income Tax Returns up to date (latest [two] financial years);
be a manufacturer, or an authorised dealer / distributor holding a valid authorisation certificate
from the manufacturer for the quoted product;
not be blacklisted, debarred or under investigation by any Government department, PSU or
NHM / DHS office (self-declaration at Annexure-III).

Two-cover system. The quotation shall be submitted in a sealed outer envelope superscribed
"Quotation for Supply of Hemoglobinometer / BP Machine - Ref. No........... " with the
name and address of the bidder, containing two separate sealed covers:

Cover A - Eligibility and Technical Bid: the documents listed at Annexure-V, and the
technical compliance statement.

Cover B - Financial Bid: the price schedule at Annexure-II, with the court fee stamp of
8.25 affixed.

The sealed quotation shall be dropped in the Tender Box kept in the Office of the Jt Director
of Health Services, Charaideo, between 10:00 AM and 4:15 PM on all working days. On
the last date, quotations shall be accepted only up to 2:00 PM.

Quotations received after the due date and time, by post, courier, e- mail or any other mode,
shall not be considered.

Every page of the quotation and its enclosures shall be signed and stamped by the bidder or
the authorised signatory. Any correction or overwriting must be initialed; unsigned or illegible
quotations are liable to rejection.

All costs of preparing and submitting the quotation shall be borne by the bidder.

Cover A of all quotations shall be opened on the same day at 3:00 PM in the presence of
such bidders or authorised representatives as may attend. Absence of a bidder shall not
invalidate the proceedings.

Cover B shall be opened only for those bidders found eligible and technically compliant.
Evaluation shall be carried out by Committee as constituted by the Chairman, DHS. The
Committee may seek clarifications or call for samples or clarification.

The quoted rate per equipment shall be fixed on the basis of the lowest evaluated rate (L.1)
among technically qualified bidders, item-wise. Orders may be placed item-wise on different
bidders.

Samples. Bidders may be required to submit one working sample of the quoted model
within [3] working days of intimation. Samples shall be tested for accuracy and quality;
failure to meet the specification shall lead to rejection. Samples of the successful bidder
may be retained as reference.

All necessary documents, including those listed at Annexure-V, shall be submitted by the
Firm. All documents of the Firm (e.g., Registration, Insurance, GST, Authorization
Certificate) must be valid and up to date.

Rates shall be quoted in Indian Rupees, in figures and in words, per unit and for the total
quantity. In case of discrepancy, the amount in words shall prevail.

Rates shall be firm and fixed, inclusive of all taxes, duties, packing, forwarding,
transportation, insurance, loading/unloading and delivery up to the designated place. GST
shall be shown separately. No escalation shall be allowed during the validity of the quotation
and the contract period.

Statutory deductions, as applicable, shall be made from payments as per law.

may be increased or decreased by up to 25% at the same rate and terms, at the discretion of
the Chairperson, DHS.

The successful bidder shall confirm acceptance of the supply order in writing within [3]
days of its issue.

Performance Security: The successful bidder may be required to furnish a Performance
Security of 3% of the order value, in the form of an Account Payee Demand Draft, Bank
Guarantee or other instrument permitted under Rule 171 of the General Financial Rules,
2017 and Government of India / Government of Assam instructions in force, valid up to 60
days beyond the warranty period.

In lieu of Bid Security, bidders shall submit a Bid Securing Declaration (Annexure-1V), as
permitted by the Department of Expenditure, Government of India (O.M. dated 12-11-
2020). A bidder who withdraws or alters the quotation during its validity, or fails to accept
the supply order, may be suspended from participation in the procurements.

Society Store / the place designated in the order, at the bidder's cost and risk.

Inspection: If required, supplies shall be inspected and verified by a Committee nominated
nominated by the Chairman, DHS, DHS, for quantity, specification, make, packing and
working condition. Rejected items shall be replaced by the supplier within 7 days at no
extra cost.

Quality: Equipment shall be brand new, in original manufacturer's packing, bearing the
manufacturer's name, model, batch/serial number and date of manufacture. Consumables
(test strips, control solution, lancets) shall have a remaining shelf life of not less than 12
months at the time of delivery.

Warranty: Minimum 1 (one) year comprehensive warranty from the date of acceptance of
supply, covering replacement of defective units within 7 days of intimation. Calibration
certificates shall be supplied wherever applicable.

Liquidated Damages: For delay in delivery beyond the stipulated period, damages at 0.5 %
per week (or part thereof) of the value of the delayed supply, subject to a maximum of
10%, shall be recovered. If the delay exceeds [four] weeks, the order may be cancelled,
forfeit the Performance Security, and procure the items elsewhere at the supplier's risk and
cost.

No advance payment shall be made. Payment shall be released through electronic transfer
(as per NHM / PFMS norms) within 30 days of satisfactory receipt and inspection, on
submission of: the GST tax invoice in original, delivery challan, inspection / receipt certificate
and warranty card.

Payment shall be subject to availability of funds under the approved NHM PIP and to the
terms of the DFMT approval referred to above.

Right to reject. The undersigned reserves the right to accept or reject any or all quotations,
in whole or in part, to cancel the tender process, or to annul the award at any stage, without
assigning any reason, and no claim shall arise on that account.
Integrity and fraud. Any attempt by a bidder to influence the evaluation, furnish false or
forged documents, or collude with other bidders shall lead to rejection, forfeiture of security
and blacklisting, besides action under law.
Assignment. The supplier shall not assign or sub-contract the supply order without written
permission of the undersigned.
Disputes. Disputes, if any, shall be settled amicably, failing which they shall be subject to
the jurisdiction of the courts having territorial jurisdiction over Charaideo District, Assam.
Clarifications. Queries on this notice may be addressed to the office of the undersigned, in
writing, not later than five days before the last date of submission.
Submission of a quotation shall be deemed to imply that the bidder has read, understood
and accepted all the terms and conditions of this notice.

Tender papers may be collected from office of the Jt Director Health services along with

District Commissioner,
Charaideo
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